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making enquiries into certain matters relating 
to monetary corruption foi evacuees manage* 
ment at Dharmunagai ̂ Tripura, and

(b) if so. within what period the invest
igation would be completed 9

THL MINISTER O r  LABOUR AND 
REHABILITATION (SHRI R K KHADI
LKAR) (a) and (b) Preliminary enquiries 
into such allegations of corruption have been 
made by the State Anti-Coi ruption Branch. 
The question or deputing officers of Central 
Bureau of Investigation to assist in the inve
stigation is under consideration.
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Default ia payment of E P. F. by  
M/a C H (P) Limited and 
M/a C M. 1 Limited, Bihar

6569 SHRI M. D. JAM1LURRAHMAN 
SHRI R P YADAV :

Will the Minister of LABOUR AND 
REHABILITATION be pleased to state :

(a) whether M/s C H. (P) Limited, M/s 
C M. I. Limited, Tatanagar Foundftry Work 
and R. B. H. M. JuteMills, Katihar are
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chronic defaulters of Employee** Provident 
Funds in Bihar region; and

(b) whether Provident Fund contrib
utions have not been paid by them for quite 
some time past; it so, the arrears against 
each ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADIL
KAR) The Provident Fund Authorities have 
reported as under.

(a) Yes

(b) M/s. C. H. P. Limited, M/s. C M. I. 
Limited, M/s. Tatanagar Foundary Company 
Limited, Jamshedpur and M/s. R. B. H. M. 
Jute Mills, Katihar were in default of provi
dent fund dues of about Rs. 1 02 lakhs, 
Rs. 4 68 lakhs, Rs. 3 02 lakhs and Rs 8 71 
lakhs respectively.
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